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PCA Mr. Hitep Parikh is present for the Operational Creditor/ Petitioner. Advocate
Mr. Kunal Vaishnav is present for the Respondent.

Objections filed by the Respondent.

Heard the arguments of learned Counsel for the Petitioner and the learned Counsel

for the Respondent.

The order 1s reserved.

i
MANORAMA KUMARI

MEMBER JUDICIAL
Dated this the 9th day of May, 2018.
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